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supply of some stores to these two
mills and whether he has got a mill
~of his own?

Surt MANUBHAI SHAH: He is an
-employee of a different mill whose
services we requisitioned at the re-
quest of the Maharashtra Government
10 be appointed as the Authorised
Controller. He is not interested in this
mill nor is he an agent. He is purely
an Authorised Controller under the
law and being a very competent man
and having first run one mill efficien-
tly the Maharashtra Government ap-
pointed him to be the Authorised
Controller for the second mill and,
therefore, he is functioning as such.

Surr NIRANJAN SINGH: May I
know whether Government is aware
that this gentleman has got a contract
for the supply of cotton to these two
-mills?

Surt MANUBHAI SHAH: No, Sir.

Surr A. B. VAJPAYEE: May I know
how these Authorised Controllers are
appointed? Have Government g panel

or a list out of which appointments
are made?

Surt MANUBHAI SHAH: We are
getting quite a large, adequate num-
ber. All the units under the autho-
rised controllers, thanks to the vig-
lance of the Government, both in the
State and in the Centre and the com-
petence of the men selected, are
showing profits. That itself shows that
the system of selection is fairly satis-
factory,
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$ISurr  CHacrA’s REMARKS  ON
BrrraiN’s MeMBERsHIP oF E.C.M.

*341. SHrRr NAWAB SINGH CHAU-
HAN: Will the PrRIME MINISTER be
pleased to state:

(a) whether it is a fact, that in an
interview given to the British Broad-
casting Corporation in England on the
25th May last India’s High Commis-
sioner in UK., Shri M C. Chagla,
spoke of a crisis in the Common-
wealth as a result of Britain’s appli-
cation for membership of the Euro-
pean Common Market; and

(by if so, what is the actual position
in this regard?]
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+[Trz DEPUTY MINISTER m THE
MINISTRY or EXTERNAL AFFAIRS
(Sert Dinese SinGH): (a) and (b)
Our High Commissioner in reply to a
-question by a B.B.C. interviewer, on
his arrival at London airport, whe-
ther he shared the fears of many that
the Commonwealth was in greater
danger than ever before, said that he
thought the Commonwealth was facing
a definite crisis. As the Hon, Member
js aware Britain’s joining the Common
‘Market will have repercussions on the
economic links which at present exist
between members of the Common-
wealth and to the extent that these
1inks are weakened and patterns of
‘trade disrupted there Is serious con-
cern among the individual members
of the Commonwealth.}
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Surt BHUPESH GUPTA: Muy 1
know whether, in view of the fact
that the British Government is treat-
ing the Commonwealth as a one-way
track and when it has gisregarded
Indian interests in the context of

Commonwealth relations as far as the
EC.M, is concerned, Government is
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reviewing its attitude towards the

Commonwealth?

Sarr JAWAHARLAL, NEHRU: The
hon. Member’s question has a3 number
of presumptions. I do not know
where the question comes. There are
a number of insinuations and presump-
tions. What exactly is the question
part of it?

Sari BHUPESH GUPTA.: The ques-
tion part op it is, if I may say so,
whether the Government is reviewing
its attitude towards the British Com-
monwealth in view of the patent fact
that the United Kingdom is disre-
garding Indian interests in the mal~-
ter of its approach to the Europesn
Common Market,

Surt JAWAHARLAL NEHRU: We
have no reason to review our atti-
tude to the Brfitith Commonwealth.
If occasion arises to review it, we shal]
do so. There is no reason at present.

Seri BHUPESH GUPTA: Do I un-
derstand, Sir, that when the Indian
economy ig faced with a serious situa-
tion as a result of the action of the
premier member of the Common-
wealth, namely, the United Kingdom,
whether you like it or not, the occa-
sion has not arisen for the Govern-
ment to reconsider the matter in the
light of the present developments?

Mg, CHAIRMAN: That is what the
Primg Minister hag said.

Sarr JAWAHARLAL NEHRU; No,
Sir, it has not arisen.

InDO-IRAR TRADE AGREEMIWT

*342. Suri KRISHNA CHANDRA:
Will the Minister of COMMERCE AND
InpustrRY be pleased to ztate the prin-
cipal terms of the current Trade
Agreement with Iran?

Tee MINISTER or INTERNATIO-
NAL TRADE v tae MINISTRY or
COMMERCE anp INDUSTRY (SHERL
MANUBHAI SHAH): We do not have a
Trade Agreement with Iran at present.

$[ 1 English translation.
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